Title: Regarding Government Business during the week commencing the 31 July, 2000.
12.2-1/2 hrs.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Sir, with your permission, | rise to announce that Government Business during the week

commencing Monday, the 31st July, 2000 will consist of:-
1. Consideration and Passing of the following Bills:-
(a) The Madhya Pradesh Re-organisation Bill, 2000
(b) The Uttar Pradesh Re-organisation Bill, 2000
© The Bihar Re-organisation Bill, 2000
2. Consideration of any item of Government Business carried over from today's Order Paper.
3. Consideration and passing of the following Bills as passed by Rajya Sabha:-
a. The Army and Airforce (Disposal of Private Property) Amendment Bill, 2000
(b) The Indian Power Alcohol (Repeal) Bill, 2000, and
© The Chemical Weapons Convention Bill, 2000

4. Consideration and passing of the State Financial Corporations (Amendment) Bill, 2000.
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DR. AD.K. JAYASEELAN (TIRUCHENDURY): Mr. Speaker Sir, the following items may be included in the next
week's agenda:-

1. Need to allocate funds for development of infrastructural facilities at township of Nanguneri and nearby areas
in Tiruchendur Parliamentary Constituency in view of special economic zone being set up there.

2. Need to introduce a direct train from Kanyakumari to Tuticorin via Tiruchendur and Nanguneri considering that



exports from special economic zone at Nanguneri will be handled at Tuticorin harbour.

st T e (Wa) @ sieger wEigy, $s qaifod WE SugEE Ao W) R SErR IR e, ggre 536 JSR g, sitad
STl GRT A1 371G 3 Arod wiie € & 99 wew | Sfud Pharadd w @49l axis 9|

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Mr. Speaker Sir, the following items may be included in the
next week's agenda:-

1. The situation arising out of the decline in prices of Coconut and its allied products.

2. The declining trend of rubber prices due to the import of natural rubber from outside.

SHRI G.M. BANATWALLA (PONNANI): Mr. Speaker Sir, the following items may be included in the next week's
agenda:-

1. Discussion on selection of unauthorised colonies in Delhi for regularisation and the heavy penalties imposed.

2. The functioning of the Archaeological Survey of India and protests made by historians with respect to
excavations and non-publication of authorised reports thereon.
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SHRI KIRIT SOMAIYA (MUMBAI NORTH EAST): Mr. Speaker Sir, | request you to include the following
subject in the Business of the House for the next week:

Involvement of cricketers in match fixing and the progress of inquiry being made into this incident.

SHRI SUDIP BANDYOPADHYAY (CALCUTTANORTH WEST): When we were in a meeting with the Prime
Minister yesterday, eleven landless labourers were brutally murdered by CPI(M) people in West Bengal.
...(Interruptions) There were people belonging to the Scheduled Caste, the Scheduled Tribe and also women
among the dead. ...(Interruptions) Eleven people have been murdered in the village of Suchpur. The hon. Home
Minister was kind enough to reply to us yesterday. Now, after the Prime Minister's statement, the hon. Home
Minister may please inform the House about this incident. ...(/Interruptions)

MR. SPEAKER: Hon. Prime Minister is going to make a statement. Shri Bandopadhyay, please take your seat.
...(Interruptions)
MR. SPEAKER: Nothing should go on record.
(Interruptions) &€, *
MR. SPEAKER: Nothing should go on record except the statement of the hon. Prime Minister.
(Interruptions) &€, *
* Not Recorded



